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Report

Report in the matter of Hon’ble NGT OA No. 22/2024 (CZ) (Harish
Solanki V/s State of Madhvya Pradesh & Ors.) in compliance of the Hon’ble
NGT directions dated 13/02/2024

Hon’ble NGT Central Zone Bench, Bhopal vide its Order dated 13.02.2024 in
O.A. No. 22/2024 (Harish Solanki V/s State of Madhya Pradesh & Ors.)

directed as under :-

1. Issue raised in this application is violation of the Water (Prevention and
Control of Pollution) Act, 1974 in the river Tapti causing fish mortality and
violation of the Water (Prevention and Control of Pollution) Act, 1974, the
Air (Prevention and Control of Pollution) Act, 1981 adversely affecting the
birds life by the industrial waste in the district Burhanpur, Madhya
Pradesh.

2. It is further alleged that CETP has been installed but they are not
functional and there are rampant cutting of forest trees, burning of forage
resulting in cattle mortality due to hunger and tires are burnt in boilers

causing serious air pollution and health hazard.

3. Vide order dated 10.01.2023 a committee was constituted consisting
District Magistrate, Burhanpur, M.P. and the representative of the State
Pollution Control Board with direction to submit the factual and action

taken report. The report reveals Jfollowing violations:-

'3 There are approximately 40 number of small scale units installed in
the industrial area of Emagird, Burhanpur, Madhya Pradesh, which
is located on the banks of the Tapti River.

1. During the inspection the industry named M/s Rehmaniya Textile
299/ 1-2, Gram-Fatehpur was found violating the consent condition

by storing waste water in Kaccha Pond and not disposing to CETP,
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Notices were issued to M/s Rehmaniya Textile, a cloth process unit
for violating the Water (Prevention and Control of Pollution) Act,
1974, the Air (Prevention and Control of Pollution) Act, 1981.

There are no provisions of treatment of untreated water.

The ETP was found non-operational and the untreated water was
collected outside the campus. There are huge quantity of water

which is untreated at the place of lagoon.

The dissolved solid, suspended solids, chloride, BOD and COD was
found violating the prescribed norm. CETP was not found

operational as per standard parameter.

The water which was sent to CETP for treatment was found to be

directly discharged through Nala to the Tapti River.

- A report was called from the Forest Department for cutting of the trees
but nothing has been reported by the Forest Department.

. In light of above illegalities and violations of the Environment (Protection)
Act, 1986, the State Pollution Control Board is directed to take remedial
measures and take action against the unit violating the environmental
norms and to submit the report. The environmental compensation for
violation must be calculated and reported and further action be taken by
the Pollution Control Board. Forest Department should be reminded to
report with regard to the cutting and felling of the trees in violation of

rules.

Action Taken Report

1. Actions tanken against M/s Rehmaniya Textiles, 299/1-2, Gram-
Fatehpur, District-Burhanpur (M.P.) :-

A. Current Status of the industry :

M/s Rehmaniya Textile, Village-Fatehpur has been inspected on

dated 14/03/2024 to verify the current status of the industry.

Inspection is report is enclosed as Annexure-1. The industry has
been found closed and as per inspection report the industry is not in

operation from dated 21/06/2023.



B. Action taken against the industry due to violation of environmental
norms :

I. M/s Rehmaniya Textile was found violating the consent conditions
by storing wastewater in kuchcha pond and not disposing the
effluent to CETP during inspection dated 17/02/2023, therefore,
notice U/s 33-A of Water (Prevention and Control of Pollution) Act
1974 was issued vide letter no. 831 dated 06/03/2023. Status report
was submitted to Hon’ble NGT Principal Bench in Application
O.A. No. 835/2022.

2. It is submitted that the Board had taken further action and issued
closure direction U/s 33-A of Water (Prevention and Control of
Pollution) Act 1974 to close the production vide Regional Office
letter no. 2079 dated 08/06/2023 to the unit. Copy of the closure
order is enclosed as Annexure-2.

3. In compliance of the above Closure Order, Madhya Pradesh
Pashchim Kshetra Vidyut Vitran Company (i.e. MPSEB) has
disconnected the electricity supply on dated 21/06/2023. Therefore
industry was closed from dated 21/06/2023.

4. A letter dated 14/07/2023 was submitted by the industry with
mentioning that industry is closed from 21/06/2023 and directions
of Board has been complied for. The industry had requested to
issue revised directions to restart the plant. Copy of letter dated
14/07/2023 is enclosed as Annexure-3.

5. The industry was inspected on dated 18/07/2023 in reference of
industry letter dated 14/07/2023 and the industry was found closed
due to disconnection of electricity. Wastewater from kuchcha pond
had been disposed to CETP for treatment and disposal. Similarly
improvement in ETP was also observed. Copy of the inspection
report is enclosed as Annexure-4.

6. After due verification and compliance of directions issued under
the Water Act, revised directions were issued vide letter no. 2722




dated 26/07/2023 to restart the plant. Copy of the revised direction
letter issued to the unit is enclosed as Annexure-5.

7. The industry has been verified time to time and it has been found
that the industry has still not started production and still closed.
Industry has been inspected again on dated 14/03/2024 and was
found closed. No wastewater was observed in Effluent Treatment
Plant (ETP) because it was operating for a long time. It was also
observed that the kuchacha pond, which were earlier in existence
and wastewater was found accumulated during inspection dated
17/02/2023, now the pond has been dismantled and the land was
observed levelled. Copy of inspection report has already been
enclosed as Annexure-1.

8. In compliance of Hon’ble NGT Order dated 13/02/2024, it is
submitted that environmental violation by M/s Rehmaniya Textile
was found from dated 17/02/2023 to 21/06/2023 and accordingly
environment compensation has been calculated as per the guideline
issued by CPCB. Notice to the industry to deposit environment
compensation of Rs. 12,40,000/- has been sent by the Regional
Office letter no. 1045 dated 21/03/2024. Copy of the letter is
enclosed as Annexure-6.

2. Report of Forest Department with regard to tree cutting & felling :

Hon’ble NGT has also directed to remind Forest Department with
regard to the cutting and felling of the trees in violation of the rules vide
its order dated 13/02/2024.

It is pertinent to submit that reminder letter no. 852 dated
05/03/2024 & letter no. 1010 dated 21/03/2024 have been sent. Copy of
the letters dated 05/03/2024 & 21/03/2024 are enclosed as Annexure-7
& 8 for reference.

It is submitted that for District Forest Officer Burhanpur has sent
report regarding cutting & felling of trees vide letter no. 1334 dated
27/03/2024. Copy of the report is enclosed as Annexure-9. As per the
report forest department has taken action against the persons who were ﬁ

involved in the cutting of trees and controlled the illegal cutting of
forest trees with the help of Police & District Administration. Approx—"/
150 persons were arrested and sent to the jail. Forest department is
continuously monitoring the activity of invaders by drones also. Night



patrolling has being done in internal part of the forest area. Details of
action taken may be perused in the report submitted by the Forest
department.

Conclusion :

I. M/s Rehmaniya Textile has been found closed and it is closed from dated
21/06/2023. The industry has violated the environmental laws to
17/02/2023 to 21/06/2023 and therefore accordingly in compliance of
Hon’ble NGT directions, environment compensation has been calculated
and notice has been sent to the unit to deposit Rs. 12,40,000/- as
environment compensation.

o

The Forest Department through District Forest Officer Burhanpur has
been informed also to submit the reports regarding cutting of trees in
compliance of the directions. The Forest Department has submitted report
with regard to cutting and felling of trees and the taken action to control
illegal cutting in forest area.

Enclosures: As above

; -J_Uu
it Baghel) (Atu%iya) (S N Dwivedi)
District Environment Officer, Scientist Regional Officer

MPPCB, Khandwa MPPCB, Indore MPPCB Indore
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Environmental Compensation Calculation as per CPCB
Guidelines “Report of the CPCB in-House Committee on
Methodology for Assessing Environmental Compensation and
Action Plan to utilize the Fund”

| Name of the Industry : M /s Rehmaniya 299/1-2, Village-Fatehpur,
District-Burhanpur (M P
2. Case considered levying Environmental Compensation (EC) :
(a) Discharge in violation of consent conditions, mainly prescribed
standards/consent limits
O For above cases as per guidelines Enviromental Compensation
3 will be calculates as follows :

EC=PIxNxRxSxLF

where

EC = environmental compensation in Rs,
PI= Pollution Index of Industrial Sector.
N= Number of days of violation took place.
R= A factor in Rs. for EC,

S= Factor for Scale of operation.

LF= Location Factor,

Parrameter Value Remark B
P1 80 For Red category indusry
N 124 From dated 17/02/2023 to 21/06/2023
R 250 Average value as suggested by guideline. |
S 0.5 For small-scale industry. a
LF 1.0 Indusry is located within 10 kilometer from Municipal
. L* Boundary having population less than 01 Million;m
Environment Compensation (EC) = 80x124x250x0.5x1 = 12,40,000/-
’furation No. of days | EC (in Rupees/day) | Amountin Rs.
Ll 7/02/2023 to 21/06/2023 124 " 10,000 12,40,000/- |

Total Amount of EC = 12,40,000/-(Rupees Twelve Lakh F ourty Thousand Only)

(AatiKt Baghel)
Distri(:t—Environment Officer
MPPCB Khandwa
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